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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.07.2022 (WEDNESDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
    

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 1369 of 

2019 

 

Kunal Finance & Credit Pvt. Ltd & Anr. 

Vs. 

Tirumala Projects Pvt. Ltd. 

 

Richa Sandilya Debjani Chatterjee 

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 581 of 

2019 

 

Hari Singh Thakur. 

Vs. 

Universal Enterprises. 

 

Virendra Rawat Vijender Mann-R1 

KK Mishra 

Mohit Singh-CS 

Asiya Khan 

3.  Comp. App. (AT) 

(Ins) No. 1489 of 

2019 

 

Sunil Rajaram Ghag & Anr. 

Vs. 

White Water Hospitality Pvt. Ltd & Ors 

 

Suman S 

Anukur Kashyap 

Gautam Singh-R1 

Aditya Grover 

Arjun Gover-R2 

4.  Comp. App. (AT) 

(Ins) No. 359 of 

2020 

 

Rajendra Mulchand Verma & Ors. 

Vs. 

K. L. J. Resources Ltd. & Anr. 

 

Gaurav Agrawal Yash Anand 

5.  Comp. App. (AT) 

(Ins) No. 666 of 

2021 & I.A. No. 

1749 of 2021 

 

Shiv Kumar P. Salunkhe 

Vs. 

Deepak Maini  

 

Sangeeta Mishra  Abhishek Anand 

 

  For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 796 of 

2019  
 

 

Directorate of Revenue Intelligence. 

Vs. 

Shree Ganesh Jewellery House & Ors. 

 

Ajit Sharma  Pratiksha Sharma-R1 

& R2 

Ruchir Mishra-

Interveners 

7.  Comp. App (AT) 

(Ins) No. 1335 of 

2019 

 

Shrem Residency Pvt. Ltd. 

Vs. 

GRG Estates Pvt. Ltd. 

 
With 

Ayushmaan Bhutani Vishesh Issar 

Ravi Sehgal 

8.  Comp. App (AT) 

(Ins) No. 1336 of 

2019 

 

Shrem Residency Pvt. Ltd. 

Vs. 

Shraman Estates Pvt. Ltd. 

 

Ayushmaan Bhutani Vishesh Issar 

Ravi Sehgal 
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9.  Comp. App (AT) 

(Ins) No. 1340 of 

2019 
 

 

Ritu Murli Manohar Goyal  

Vs. 

SVG Fashions Ltd & Anr. 

 Rakesh Kumar 

10.  Comp. App. (AT) 

(Ins) No. 644 of 

2020 

 

 

NRC Employees Union  

Vs. 

Vikas Prakash Gupta 

Resolution Professional & 

Ors. 
 

With 

Archit Krishna Vikram Hegde-R1 

Aashna Agarwal-R4 

Nishit Agarwal- 

Intervenor 

11.  Comp. App. (AT) 

(Ins) No. 662 of 

2020 & I.A No. 

1142 of 2021 

 

 

All India Industrial and General 

Workers Union & Anr. 
Vs. 
Vikas Gupta, 

Resolution Professional & Anr. 

 
With 

Ronita Bhattacharya Vikram Hegde-R1 

Himanshu Satija-R2 

Nishit Agarwal- 

Intervenor 

12.  Comp. App. (AT) 

(Ins) No. 48 of 

2021 

 

Shivkailash Babadin Shukla 

Vs. 

Vikas Prakash Gupta 

Resolution Professional & Ors. 

 
With 

Shreya Singh Pratibhanu Kharola-

R1 

Himanshu Satija-R4 

13.  Comp. App. (AT) 

(Ins) No. 223 of 

2021 

 

 

Kalyan Dombivali Municipal 

Corporation 

Vs. 

NRC Ltd.& Anr. 

 

With 

Samrat K.Shinde Ashna Agarwal 

Mahesh Agarwal-R1 

Vikram Hegde-R2 

14.  Comp. App. (AT) 

(Ins) No. 847 of 

2021 

 

Regional Provident Fund Commissioner, 

Thane  

Vs. 

NRC Ltd. & Ors. 
 

With 

D. Rajeshwar Rao  Mahesh Agarwal 

Himanshu Satija 

Divyang 

Chandiromani 

15.  Comp. App. (AT) 

(Ins) No. 667 of 

2021 & I.A. No. 

1916 & 1751 of 

2021 

 

Balkrishna S. Pawar & Ors. 

Vs. 

Vikas Prakash Gupta 

Resolution Professional of Corporate 

Debtor & Ors. 

 

With 

Mrunal Dattatraya 

Buva  

Vikram Hegde Shantanu 

Lakhotia-R1 

Himanshu Satija 

Mahesh Agarwal-R4 

16.  Comp. App. (AT) 

(Ins) No. 704 of 

2021 & I.A. No. 

1868 of 2021   

 

 

The N.R.C Employees' Co-Operative 

Credit Society Ltd. 

(Through Its Secretary Sh. Ganesh 

Hendrya Konkar) 

Vs. 

Vikas Prakash Gupta 

Resolution Professional, NRC Ltd. & 

Ors. 

 

Shashank Khurana Vikram Hegde 

Shantanu Lakhotia 

-R1 

Himanshu Satija 

Mahesh Agarwal-R2 
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17.  Comp. App. (AT) 

(Ins) No. 476 of 

2021 
 

 

TDH Realty LLP 

Vs. 

The Administrator, Dewan Housing 

Finance Ltd & Ors. 

 

With 

Monish Panda Liz Mathew-R1 

Subhankar Jain-R2 

Ashish Dholakia-R3 

18.  Comp. App. (AT) 

(Ins) No. 1054 of 

2021 

 

 

Wadhawan Global Capital Ltd. 

Vs. 

R. Subramania Kumar  

Administrator of Dewan Housing  

Finance Corporation Ltd. & Ors. 

 

Shivam  Liz Mathew-R1 

Raunak Dhillon 

Subhankar Jain-R2 

Aayush Mitruka 

Ketan Gaur-R3 

 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

 

http://www.nclat.nic.in/

